
carrRW. admimictrative TBTBimM.. j;^b*lpup n^„a,.

O.A. NO. 414/1998

Ganesh Singh, aged about 27
yeats. Son of shri Dev Singh,
occupation Peon, office of the
mvisional Railway Manager, Central

SoI'a QuarterNO. 501-a, Habibganj, Bhqpal.

V e r s u s
Applicant.

• • • Respondents

1. union of India, through
the Secretary. Ministry of
Railways, Govt. of India,
New Delhi.

2. General Manager, Central
Railway, Bombay V.T.

Manager,Central Railway, Bhopal.

Personnel office.
Central Railway,

Bhcpal •

Counsel :

Bone for the applicant,
s rl SJC. Mukherjee for the respondents.
Coram t

Una - Member (Admnv.).

(Passed on tnl-MTT^^ .-t/th day of January 2003)

on 10/09/2002 when no one appeared on behalf of the
applicant, the registry w.s directed to Issue notices to

earing. The notices were lasued to the applicant on
21/11/2002 and it was re»turn^/5
that th , < endorsemente applicant was not found in the addr ^
the address given,the address mentioned in the o a i

^ne o.A. His lawyer is also not
p esent. it appears that the applicant has no Interest 1„
prosecuting this case. Accordingly this original Applloa-
t.ion is dismissed for n<->nI  a ror non-prosecution.

J., f-v. - - i1/



i
no

0^

„e,aTia' vrrs^ s V-
^  3£:v-^'^- - ■

p

UNcTJ*' '- ^

.( ■

^) ip[

/

/<y


